Before the Appellate Tribunal for Electricity
(Appellate Jurisdiction)

Appeal No.47 of 2009

Dated: 10tk March, 2010

Present : Hon’ble Mr. Justice M. Karpaga Vinayagam, Chairperson
Hon’ble Mr. H.L. Bajaj, Technical Member

Velagapudi Power Gen. Ltd. .... Appellant (s)
Versus

Southern Power Dist. Co. of A.P. & Ors. ... Respondent (s)

Counsel for the Appellant (s): Mr. K. Gopal Choudhary

Counsel for the Respondent (s): Mr. Rana S. Biswas, Ms. Surbhi Sharna &
Ms. Shikha Ohri for R.1 & 2

ORDER

It is submitted that the Written Submissions have been filed by the
Respondent Nos. 1 and 2 and copy of which has already been served on
the Appellant.

Post the matter for further hearing on 18.03.2010.

(H.L. Bajaj) (Justice M. Karpaga Vinayagam)
Technical Member Chairperson



